
FORM A
PTIBLIC ANNOTJNCEMENT

lRegulation II of the lnsolvencyand Bankruptq'Boardof tnctia (ltoluntary l,iquidation Process) Regulations,20I7l

FOR THE ATTENTION OF THE STAKEHOLDERS OF IBIZ CONSI.II,TANCY SERVICES INDIA PRIVA-I'I] t,INIITtiI)

Notice is hereby given thatlBrz coNSULTANCY sERvlcES INDIA PRMTE LIMtTED has commenced voluntary tiquidation on
01.09 2022.

The stakeholders of IBIZ CONSULTANCY SERVICES INDIA PRIVATE LIMI'tED, are hereby called upon ro submir a prool'ol'rheir
claims on or before 30.09.2022 to liquidator at the address mentioned against entry no. 7.

The financial creditors shall submit their proofofclaim by electronic means only. AII other stakeholders may submit their proofofclainrs in
person, by post or.by electronic means.

Submission offalse or misleading proofs ofclaim shall attract penalties.

Date:01.09.2022
Place: New Delhi

RELEVANT' PARTICTII,AITS
I NAME OF CORPORATE PERSON IBIZ CONSULTANCY SERVICES INDIA PRIVATE

LIMITED
2 DATE OF INCORPORATION OF CORPORATE PEITSON

t7 I t2/2008
3 AUTHORITY L]NDER WHICH CORPORATE PERSON I,S

INCORPORATED / REGISTERED
Registrar ol' Companies- I)elhi

4 CORPORATE IDENTITY NI,JMBER / LIMITED LL{BILITY
IDENJIFICATION NUMBER OF CORPORATE PERSON

u 72200 DL2 008 P1' C39297 I

5 ADDRESS OF THE REEETERED_OFFrcE AN'PRINCIPAL
OFFICE (IF ANY) OF CORPORATE PERSON

Flat No-l,4/6 C/F Devika Tower Nehru place, New Oelhi
South Delhi DL I l00l9lN

6 LIQUIDATION COMMENCEM
PERSON

0l:09.2022

7 NAME, ADDRESS, EMAIL ADDRESS, TEIEPHONP NUMBER
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR

Gunian Mittal
Regd. No: IBBI/l PA-003/tP-N0036 I /202 l -22t t3t 56
Address: A-25A, LGF, La.jpat Nagar-ll, New Delhi -
I r 0024
lel No:01 l-4555268t
Mobile No.: 98684767t7
E-mail ID:
ip.gun janmittal@gmaiLcom,
ibizliquidator@gmail.com

8 LAST DATE FOR SUBMISSION OF CI-AIMS 30.09,2022

A-254:[GE-r--aib'a1'tligar-2 n '.,t',/
New Delhi:110024 t (

\
Liquidator of rBrz coNSULTANCY sERvtcEs ,s;ff}*,l$irE LtMtrED

IP Regd. No: IBBI/lPA-003/tP-N00361/2021 -Z2t t37 56


